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No. 88 
  2.07 PM Dr. Yoganand Shastri, Hon’ble Speaker in Chair 

           

1. 2.08 PM 
 
 

Shri Subhash Sachdeva, Shri Parduymn Rajput and Shri Sunil Kumar 
Vaidya stood up on their seats and waived copies of a newspaper.   
They  came in the well of the House. 
Hon’ble Speaker named all these Members for their indecorous behaviour. 
 

2. 2.13 PM Question Hour:  Starred Question No.64, 66 to 69, 74 to 76 & 79 were 
asked and replied. Replies to Starred Question No. 61 to 63, 65, 70 to 73, 
77, 78 & 80 and Un-starred Questions No. 145 to 196 were placed on the 
table. 

3. 3.01 PM Special Mention (Rule 280): 
Following Members raised matters under Rule 280: 
1. Shri Mukesh Sharma (Minister of Urban Development intervened.) 
2. Dr. Bijender Singh (Minister of Urban Development intervened.) 
3. Shri Shoaib Iqbal (Hon’ble Speaker intervened.) 
4 Shri Surender Kumar (Hon’ble Speaker & Minister of Urban 

Development intervened.) 
5. Shri Veer Singh Dhingan 
6. Dr. Narender Nath (Minister of Urban Development intervened.) 
7. Shri Naseeb Singh (Hon’ble Speaker & Minister of PWD intervened.) 
(Shri Surender Kumar & Ch. Prem Singh also express their views.) 
8. Ch. Prem Singh (Minister of PWD intervened.) 
9. Shri Mala Ram Gangwal 
10. Ch. Surender Kumar 

 

 

4. 
 

4.01 PM 
 

The Chair stated that three Private Members’ Resolutions could not be 
taken up for discussion as the Members concerned against whom these 
have been listed in today’s business were not present in the House. 

5. 4.02 PM The Chair expressed thanks to the Leader of the House and Leader of the 
Opposition and all the Members of the House and also Officers/Officials of 
the Assembly Secretariat, Officers of the Delhi Government and other 
agencies like PWD (Civil/Electrical/Horticultures), Delhi Police, CRPF, 
Delhi Fire Service, Security including Special Branch and Print & 
Electronic Media for their co-operation in smooth conduct of the Session. 
 

6. 4.03 PM House was adjourned sine-die. 

National Anthem – Jan-Gan-Man. 
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